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The applicant No. I present 
in person. Mr. S.R. Atre,. for 
Mr. P.M. Pradhan, for the 
respondent No. 1, Mr. V.S.Masurkar 
for respondent No, a, Mr. M.Y. 
Kini, for respondent No, 3. 	The 
Advocate for respondent No. 3 has 
filed the reply today and has 
served a copy on the applicant. 

Wi/s. Atre and Masurkar 
request to grant time for filing 
the reply. 

Adjourned to 16th August 
1989 for reply of respondents Nos. 
l&2. 
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